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HON. CHAIRPERSON : Shri Bhairon Prasad Mishra and Kunwar Pushpendra Singh Chandel are permitted to associate with the issue raised by Shri Ravindra
Kumar Pandey.

The House stands adjourned to meet again on Tuesday, the 215t March, 2017 at 11.00 a.m.
18.01 hours
The Lok Sabha then adjourned till Eleven of the Clock

on Tuesday, March 21, 2017/Phalguna 30, 1938 (Saka).
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